
THE GAUH I HIGH COURT AT GUW ATI
(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

RR EN UM
Dated: Guwahati, the 5th of February,2OZ4

Fao. HE.VII- 4412020t 9261A ### In partial modification of this Registn/s earlier Notification
NO' HC'VII-84 l202(J1799lA dated 30-01-2024, regarding nomination of ludiciat fficers to
participate in the "Refresher prugftmme on cyber Laws & Appreciation & Handting of
Digital Evidence(EcT-14-2024)-scheduled to be hetd on t3.o2.2o24 at the ludicial Academy,
Assam, the designations mentioned at sl. No. 5 & No. 6 of shri Kalyanjit saikia & smti
Angjeeta Mahanta be read as Member, MAcr, Nagaon & principar Judge, Famiry court
No.3, Kamrup (M),Guwahati respectively instead of Additionar District & sessions Judge,
Biir.i e-d Arriqi--!-r .r^^^:-6-JEJ,.urri Jui,ryts_ruln_Jpccrar Juoge, pUUSU, wiorigaon.

The other conditions of the Training wirr remain as same as it was earrier notified.

By Order,

Sd/- S.Dhar
REGIST Rfl DICIAL)

Memo No. Hc.vrr-84/2o2ol q L7 -3fn oated: os_oz_2o24
Copy forwarded for information & necessary action to:1' The L.R. & secretary to the Govt. of Assam, rudiciar Departmen! Dispur, Guwahati,

Assam.

2' The Principar Accountant Generar (A&E), Assam, Bertora, Guwahati, for information and
I rvluJJor y oLlr(rr r.

The Offier is placd on deputation for the program on @ndition that
(a) the Offier will be treated as on duty during the training penbd A @) they
will be enti ed T,A. & D.A. as admissible under the Rules.

3. The Registrar (Admin./Vigilance/Esstt. ), Gauhati High Court, Guwahati.
4. The Registrar-cum-principar secretary to Hon'bre the Chief Justice, Gauhati High court,

Guwahati.

5. The District & Sessions Judge. Kamruo(M)./ Nagarlrn He,/She is requested tc inforl_n the
Officer accordingly.

6. Shri Kalyanjit Saikia, Member, MACT, Nagaon, for information.
7. Smti Angjeeta Mahanta, principal ludqe, Famjtv Court No.3, Kamrup(M),Guwahati, for

informatlon.



8. The Project Manager, Gauhati High Court, Guwahati.

(He is reguestd to upload the Notification immediately to the officiat website
of the Gauhati High Cour, Guwahati)

9. The Administrative officer, Judicial Academy, Assam with a request to place the

Notification before the Hon'ble Director, Judicial Academy, Assam.

10. The Private secretary to Hon'ble Mr. Justice Manash Ranjan pathak, Gauhati High court,

GuwahaU for his Lordship's kind information.

11. The CA to the Registrar General, Gauhati High Court, Guwahati.
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